IN 'I'HE CEN'I'RAI. ADMINIS'I'RA'I'IVE 'I'RIBUNAI.
“JAIPUR-BENCH, JAIPUR -
- ORDER SHEET '

- APPLICATION NO,; - OA 323/2002

Applic.a'nt('s) Sm't Madhu i J OSI’*.L ' o | Respondent ) UCL & ©Others
B Advocate for Appllcant( ) _ '. o ‘ -Advocate for Resppndent‘(s) ‘
g NOTES OF THE REGI'ST.BY . ' B , = ORDERS OF THE TR!BUNAL
24512004

Mr; PiiNii Jatti, Cowsel for the applicantd
Mri! B;NZ Sandu, Counsel for the respondentsi

The leamed counsel for the applicant submits that
. subsequent to the filing of this OA by the applicant, the
applicant has been promoted and posted as- HSG-E at Sub-
Postmawter Udaipur SC vide order dated 06% 16'.32003 and she

: has already joined the new place of postingy In this view,

\ - | the @A has become infructuousd The said order dated
R o 0641072003 has been brought to our notice and the same is
~directed to be placed on recordd

In view of the submission of the learned counsel for
the applicant, the OA-stands dismissed as hav:.ng become
infructuousf No costsi
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